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(W tha 'total telephone revenue 
outstanding in Madhya Pradesh at

(0) the telephone revenue outatand- 
i l l  against the State Government and 
Gmtral Government establishments in 
Madhya Pradesh;.and

(d) the atepe proposed to be taken 
to ibcot u  the sane?

(e) Does not ariae.

F A  * . Ma* la As m

■toatiM

__ _________ __ State in the Do
pe r*-»rria e f Parliamentary Atfatra 
a ll n il mulratlewi (Shri I. K.
Ctajral): (a) Rs. 213.91 lakh*.

<b) Ba. 8.40 lakhs aa on 1-2-87 for 
bills issued WPto 31-10-68

(c) Ra. 3.15 lakhs against State 
Oorernment and R»- 0-8® lakhs 
against Central Government.

(d) Action has been taken to en
force diaconnection of defaulting 
enbscriben including Government 
adbecribers. Other steps, such as, 
pweumg the defaulting subscribers, 
and recourse to legal action, are also 
being taken to secure early settlement.

S.*J». Vacuities in Madhya Pradesh 
IS78. Shri NitiieJ Singh Cbandhary:

Will the Minister of Commnnicatkme 
be pleased to state:

(a) whether Subscriber’s Trunk 
r>f.ninff Facilities have been made 
Mailable to any town of Madhya 
Predesh;

fbl if so, the names of the towns;
(e) whether there is a proposal of 

providing S.T.D. Facilities in Bhopal, 
Jdbatpur, Indore, and Raipur;

(d> if so, by when; and
(«) if not, the reasons therefor?
A e  I-1-***— ef Mat* *» ®*‘

pnrtnwf a efoaasM>lcatlene (Shil *■ *•
(a) No, Sir.

(b) Does not arise, 
to) Tea, 8ir.
(dV In approximately three 

J u t  to bdore and Bhopal and to
C  • *  J>balOUr “ *Bahtor Ttioit targets are however

____  S h r i _____
Will the Minister of C 
be pleased to state:

(a) the total strength of P. & T. 
Staff in Assam State (excluding 
NEFA, Nagaland, Manipur and Tri
pura) at present; and

(b) the number out of them be
longing to Assam, Bengal, Bihar, 
Uttar Pradesh, Manipur, Tripura and 
Khasi, Garo and Mizo areas?

The Minister e f State in the De
partments ef Parliamentary Affairs 
and Communications (Shri I  ( .  
Gojral): <a) 8,102.

(b) The information ia being col
lected and will be placed on t#» 
Table ot the Sabha.

Offleet* at U.T. Begleaal Ofllee ef t»e 
Rehabilitation Department

S87S. ShH Sarjoa Pandey:
Shri Ishaq Sambball:

Will the Minister o f --------- -----
KehabiUtaUsa be pleased to state:

(a) the number ot officers loffltdal* 
posted at Lucknow in the UJP. R*" 
gional Office of the Rehabilitation 
Department continuously for mor» 
than three years;

(b) the reason* tot their continued 
stay for that period; and

(c) whether it is a fact that officials 
recruited initially on a lower post >  
this office have been allowed to work 
in the same office even though th y  
have been given a number of promo
tions?

The in-*-**- ef State In the « * ►  
try ef Labour, B nH qneat ana I T  

(Shri 1*. N. N M :  (al 
OOcers 2. Officials 84.

(b) Tor adminiatratkva 
wen aa in public interest

ft-\ Vos.




